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 Title:  Regarding  law  and  order  situation  in  Maharashtra.

 *SHRI  RANJEETSINHA  HINDURAO  NAIK  NIMBALKAR

 (MADHA):  Hon.  Chairman  Sir,  kindly  permit  me  to  speak  in  my

 Marathi  Language.  Sir,  there  1s  a  serious  law  and  order  situation  in

 Maharashtra.  Police  department  is  acting  like  a  slave  in  the  hands  of  the

 ruling  class.  Some  are  bribing  to  get  plum  postings  and  others  are

 planting  bombs  somewhere.  Even  minister’s  name  is  involved  in  a

 woman  harassment  case  and  crimes  against  women  are  on  the  rise.  Hon.

 Chief  Minister  of  Maharashtra  does  not  want  to  meet  anybody.  I  have

 also  read  a  news  from  the  newspapers  that  Home  Minister  is  asking  for

 100  crores  from  Police  Department.  Some  kind  of  CDs  have  also  come

 to  light.  In  this  way,  the  law  and  order  situation  is  deteriorating  day  by

 day.

 In  addition  to  this,  Maharashtra  stands  at  number  one  position  in

 terms  of  corona  patients.  At  present  highest  number  of  patients  are  in

 Maharashtra.  But  in  terms  of  law  and  order  situation,  it  is  at  the  lowest

 position.

 Hence,  through  you  Sir,  I  would  like  to  request  the  central

 government  to  take  a  serious  note  of  it  and  dismiss  the  State  government

 of  Maharashtra  immediately.
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